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Annex II

An indicative list of documents / information to be furnished along with the application

Sr
No.

Requirements to be complied with and documents to be submitted to
RBI

Page
No.

i. Covering Letter by the ARC submitting the application for prior approval

for appointment / re-appointment of Director, Managing Director or CEO,

duly signed by the authorised signatory ( )

ii. Identity document of the candidate PAN Card / Election Card / Driving

License / Passport/ Aadhaar Card (any one)

iii. Credit Information Report (Score + Full Report) (not older than 6 months)

[Explanation for adverse remarks/features, if any, in the report should also be submitted]

iv. n/advance accounts)

where the candidate is an account holder (in the

v. Board Resolution proposing the appointment/re-appointment of the

director/MD/CEO, including the proposed tenure

vi. Declaration on the status of supervisory compliances by the ARC

vii. a) Confirmation whether there has been any change in the shareholding

pattern which has led to the proposed appointment

(b) Shareholding pattern of the ARC.

viii. Composition of the Board before appointment of the proposed director

(with designation, date of appointment, tenure, DIN, etc)

ix. are applicable to the ARC

or not?


